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LTC Fadlities to Retired Govern-
ment Servants 

2079. SHRI RAJNATH SONKAR 
SHASTRI: Will the PRIME MINI-
STER be pleased to state: 

(a) whether the Government ~ave 
received memoranda from the rellred 
Government servants forum for pro-
viding LTC facilities; and 

(b) if so, the details thereof and tile 
action taken thereon'! 

THE MINISTER OF STATE IN 
THE MINISTRY OF PERSONNEL. 
PUBLIC GRIEVANCES AND PEN-
SIONS (SHRIMA Tl MARGARET 
ALVA): (a) Yes, Sir. 

(b) A number of memoranda have 
been received from the Pensioners' 
Associations and retired Government 
servants in the recent past for exten-
sion of travel concessions on th~ lines 
of LTC for serving employees or com-
p~imentary passes to Railway pen-
sioners. It has not been found P•1S-
sible to accede to such requests. 

Allotment of Esseatial Cmnmodities 
to Orilla 

2080. SHRI BRAJA KISHORE 
TRIP A THY: Will the PRIME MI-
NISTER be pleased to state: 

(a} the quantum of rice, other food-
grains, pamolein and sugar aUott~ 
and delivered to Orissa for pobhc 
distribution from January to June. 
1991, month-wise; 

(b) whether the Orissa Govern-
ment has demanded higher allotment: 

(c) if so, the details thereof; and 

(d) whether the Government pro-
pose to increase the allotment? 

THE MINISTER OF STATE IN 
THE MINISTRY OF OVIL SUP-
PLIES AND PUBLIC DISTRIBU-
TION (SHRI KAMALUDDIN 
AHMED): (a) A atatement is an-
nexed. 

(b) and (c) Orissa Government had 
demanded allocation of 35,000 tonnes 
of wheat and 30,000 tonnes of rice 
per month from January, 1991. The 
State Government further requested 
for increase in the allocation Qf rice 
for July, August and September, 1991. 
The State was given an additional ad-
hoc allocation of 5,000 tonnes of rice 
for July, 1991 and 14,000 tonnes for 
August, 1991. 

(d) The allocation of foodgrains to 
State Governments and Union Terri-
tor)' Administrations for the Pubi,c.: 
Distribution System is supplementai 
in nature and is not meant to meet 
the total requirement of the State. 
Additional allocations of rice for the 
lean period from August to Octvber. 
1991 are being given. 

Allocation of imported edible oil 
is made to States/UTs subj~t to 
?.vailability of stocks with the Central 
Government. 

Allocation of levy sugar i.s ma<.le at 
425 grams per capita monthly avail-
ability for the projected propulation 
as on 1-10-1986. The Central Go-
vernment has decided to allow S ~?. 
ad-hoc increase in the levy sugar al-
locations to all the States/UTs from 
the month of August, 1991 and wil1 
continue till December, 1991 after 
which the position will be reviewed. 
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